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THE DEPU1;Y M 'S~  
IN THE MINISTRIES OF ED:U .. 
CATION AND CULTURE AND 
SOCIAL WELFARE: (SHRI P. 
K. THUNGON) : (a) In tlie State 
of Uttar Pradesh, Nehru Yuvak 
Kendrac; are functioning in 28 
di tricts. 

(b) The total amount allocated to 
the Nehru Yuvak Kendras in the 
State of Uttar Pradesh during the 
.current financial, year so far is Rs. 
23. 05 lakhs. 

(c) During 1981-82 the Nehru 
Yuvak Kendras located in the Dis-
tricts of Pithoragarh and Almora 
were allocated funds amounting to 
Rs. 1,88,080/-and 1 29,500/- res-
pectively which also included alloca-
tio of funds for meeting expenditllfe 
01. adult education centres. During 
the current financial year, the Nehru 
Yuvak Kendras located in the Dis-
tricts of Pithoragarh and Almora 
have been allocated funds amount-
ing to Rs. 85,000/-and Rs 82,000/-
respectivcly Additional funds for 
meeting the expenditure on adult 
ducation centres and past commit-
me ts, if any, will be allocated to 
these kendra' on receipt of require-
ments of fund<> from th m. 

Ete:::trification of Railway Tracks 

1275. SHRI HARI H RAWAT: 
Will the Minister of RAILWAY 
be plei. ed to "ta c : 

(a) wl11.t i~ th~ toLal kil m tcra<Tc 
of railway track<> electrified, so f; r; 
and 

(b) what is the pla ~ r 
ab vc purpo e? 

THE DEPUTY MINI TER IN 
THE MINISTRY OF RAILWAY I 

AND IN THE DEPARTMENT QF 
PARLIAMENTARY AFFAIRS 
( HRI M ~ J ): (a) 5500 
Rimn approxmn.tely. 

~) About 2800 Rkms ·during ~h 

Plan, depending on availability of 
f uiidJ;. 

India-Indonesia Cultural 
. Agreement 

1276. SHRIHARISH RAWAT: 
il~ the Minister of EDUCATION 
AND CULTURE be pleased to 
state : 

(a) when was the last cultural 
agreement b etween India and Indo-
nesia signed ; 

(b) wl ether there is any possi-
bility of a cultural agreement b eing 
signed again b tween the two 
nations in the near future ; and 

(c) so, by what if time ? 

THE MINISTER OF STA 1;'E 
O.f. THE MINlSTRIES OF ED.UCA-
TION AND . CULTURE 'AN;1;J. 
qCIAL ~  (SHRIMATI. 
HEILA KAUL) : (a) ~o (c) A' 
ultural agreement between India 
and Indone ia was signerl on ~gth 
Decemb r, 1955 which is stjll ip · 
force. The c.iucstion of signi,rig 
an ther cultural agreement, there .. 
fore, does not arise. 

Col\strµctio,n of hanc~ry 

Building in Jakarta 

1277. SHRI H RISH RA,\/'AT: 
Will the Minister of EXTERNAL 
AFFAIRS be pl a  d to stat : 

(a) Wh n the 1 w hanc ry 
hnilrlin!{inJak rta will hr con1pl t d · 

(b) how m 1ch x. nclitur l a 
IL rn i_ curr d on it to dat ; 

(c) w'1 ll was tie work .tarl d· 
, nd 

(d) What are the r asons ofd lay,. 
if any ? 




